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CP No.70l(MAH)/2016

Order

CP N o. 701397-398.23 7b.58,59/NCLT/IVIB/MAH/2015

On the submissions of both the sides, the parties are hereby directed to

complete hearingby filing reply if any in one week hereof, rejoinder if any within

one week includi.g Applicatiorl a?*X Petition within one week. List this matter
[\

as directed by the Hon'ble High Court of Bombay, for hearing on 6.3.2017.
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B.S.V. PRAKASH XdrVren
Member (]udicial)

V. NALLASENAPATHY
Member (Technical)
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